?f“' AT HYDERABAD

U.A. No. 1397/940

1. G. Galaiah
2. G, Satyanerayana
3. K.Vaenkatesyarlu
4, K. Koti Suryam
5. Azeez Baig
6. P. Balaramaprassad
7. M. Vankata Mohan
8. B.VY. Narayana
9, N,Venkatesuyara Rao
10.V.Venkata Ratnam
11. G.V.Krishna Rao
12. \V\.Butchi Babu
13.- K. VYenk atpsyara Rac
14, G.Ramakrishna Rao
15, \V.Srinivas
16, S.A,Rahim
17. B.V.S5atyanarsyana
18. K.Sahadeyudu
19. R.lingesuyara gao
20. 7. Haribabu
21. P.Sambasiva Rao
22. K. Madhusudhana Rap
23. K.Sitarsmaswamy
24. V.Madhuri Devi
* 25. Y.Chiranjeavi Rao
26. MdoJQBGShaf .
27. M.Santanarso
28, G.Krishna Prsasad
29. R.S.C.EOSG
30. NoVY.Chalapathi Rao
32. S.Ramesh
33. 8.5.5.Mohanrao
34, P,Secstamma
o 35. P.Venkateswararao
AT R 36. S.Francis
. 37. D.Vailabhareo
38. YNV Mohan Rao
39, M.Venkatesuwararao=11
40, B.Devareyulu
41, M.Sankara Bahu
42, S,Seshatalpasai
43, K.Krishna Reddy
44, NYSSPRY Prasad
45, Ch,.CBSS Prasad
46, G,Ashok Kumsr
47. G,Suresh Babu
48, K. Mohanarao
49, V¥ Rama Krishna
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Dt. of Dscision : 17.11.84.

B.Satyan arayana Reddy \
Kantimahanti Lakshmanarao
Vege Suresh Babu

Devineni Nageswararao y
Doppalapudi Ramakrishnarao
M8Y Ramanjaneyulu -
Y.Prasada Rao ..

BLN Singb - ,

B.Srihari Rao -

Smt, 8 Chandravani /
V.Baburao -

G. Bhavani -

KV Ramani -

K.Vana jakshi -
J.Madhavarao -

A.Narayana Swamy .
Ch.Jayaram .-

SOVV Prasad Reddy -

NVUS Henri

K. Louis Babu -

K. Bhojya -

8. Josaph Caran
K.V.Krishnajirao
K.Sreerama Mur thy ’
N.Koteswarsrao

Sk. Samb aiah
S.Purnachandrarao
A.Chandramoulasuyars Rao
G.Sgetha Ramaiah
£,5ivaiablo,— e — e e
K. Ludhuraju-

O.Ravindra Babu -
D.K.5ubbarao .

M. Sambaiah-

K. Boez -

B.Nageswararao-

B.Subbarao -
I.S5ivaramprasad -
T.N.Govindera jen

K.Suresh -

P.N,Vittal Rso -

UV Mohanrao -

K.V.Raju -
M.Hanumantharao -

J.Satyan arayanarao -
K.\V.Rama Prasad .

K. Narasimhulu -

K. Venkaiah ~

es Applicants.

1. Union of India, rep. by the Secretary,
Telscommunications, Sanchar Bhavan,
Ashoka Read, New Oelhi=110 001.
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2.

3.

4.

S,

6.

7.

8.

9.

Chief General Manager,
Telecam Circles,

Andhra Pradesh, s
Hyderabad-500 001.

General Managsr, Telecom District
Vi jayswada, Vijayewada.

Divi sienal Enginseer, IInd Line,
Maintenance, Vi jayawada.

Director, Maintenance, STSR,
Vi jayewada,

General Manager, Telecom District
Guntur, Guntur.

Telecom District Enginesr,
Ongole, Prakasam District.

General Manager, Hyderabad Tslecom
District, Hyderabad,

Telecom, District Engineer,
Nizamabad,

10. Telecom District Engimeer,

Karimnagar.

11. Telaecom District Engineer,

Tirupathi. ’

] .

«+ Respondentse.

Counsel for the Applicants ¢ Mr, P.N.A.Christian

Counsel for the Regspondents

CORAM:

THE HON'BLE SHRI JUSTICE V.NEELADRI RAOQ

Mr. N.V.Raghava Raddy,

Addl.CGSC.

: VICE CHAIRMAN

THE HON'BLE SH?I R. RANGARAJAN : MEMBER (ADMN.)
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) -11-1994,

0.A.N0,1397/94,

JUDGMENT

I as per Hon'ble Sri R.Rangarajan, Member (Administrative) [
1
Heard Sri P.N.A.Christian, learnéd counsel for the
i
applicants and Sri N,V.,Raghava Reddy, 1eaéned Standing Counsel

| ‘ b
for the respondents. )

2. The applicants herein numbering 98 are direct
" recruit Technicians, presently employed id%Telecommunications
Department,A.P.Region. The cause title ofuthe OA shows the

of each applicant
place of working/ and Controlling officers|under whom they

are working. All the concerned Telecommun@cations officials
of the respective regions, who have to implement the orders

have been impleaded as party respondents iq the O.A. The

applicants were selected and recruited priér to. 1=1-t100& . - -+ ==
e - wwwamany PELLOQ WAB GVer prior toj 1-1-1986, This

QA was filed for treating the training peri%d as service
for the purpose of notional increments and to extend the e

monetary benefits from 1. 10 1990. k

)_y_ﬁ_(,_4_ﬁ_()—g—f—v)—y—g—rne¥B§ﬁ§’1ore Bench of the Central Administrative

Y

Tribunal by Judgment dt. 26-3-1993 in OA N04156/92 held that
the Technicians and other categories who wefg recruited prior
to 1-1-1986 and who had evwen undergone traiﬁ&ng prior to
1-1-1986 should also be given the 5enefit ofitréating the

period of training as service for fixing increments notionally

and for giving the monetary benefits from 1.%0.1990 in terms
of O.M. dt, 22.10.1990, 1

| lh | . .4/;- -
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4, As per the above judgment, the respondents are

directed to treat the period of training Jf the applicants
as service for fixation of the increments notionally and
they should be given the monetary benefits! from 1,10.1990,

)
The QA is ordered accordingly. No costsy/

)
. : | .
dﬁv~\_§L—"__Jé2L ' o )XL¢~RFYV-_____*
(R.Rangarajan) ( V.Neeladri Rao )
Member (Admn. ) ' Vice Chairman g[

[
- .
Dated |7 November, 1994,
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EBthy Registrar(J)CC

Grh, | : 1

To ' i

1. The Secretary, Telecommunications, 1 . -*J
Union of India, Sanchar Bhavan. Achalk- Bt E

2 Thg‘éhgef General Manager, Telecom circle) 1
A.P. Hydersbad-1, ] j

3. The General Manager, Telecom Dist. Vijaya%ada, Vijayawada. ;

4. The Divisional Engineer, IInd Line, Maintenance, Vi jayawada.

5. The Director, Maintenance, STSR. Vijayawada.

Ou Therdenerai Manager, Telecom Dist, Guntur,k@untur.

: 7. The Telecom Dist.Engineer, Ongole, Prakasam Dist.

8. The General Manager, Hyderabad Telecom Disﬁ. Hyderabagd.

9. The Telecom.Dist.Engineer, Nizamabad. 1

10. The Telecom District Engineer, Karimnagarﬁ

11. The Telecom Dist.Engineer, Tirupati, ‘

12, One copy to Yr,P.N.,A.Christian, Advocate,ﬁCAT.Hyd.

13, One copy to Mr.N.V.Raghava Reddy, Addl.CGSC.CaT.Hyd.

14. One copy to Library, CAT.Hyd. L

15. One spare copy. !
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